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DANS ENERGY PRIVATE LIMITED

5th Floor, Building No.8, Tower C,
DLF Cyber City, Phase-I!,

Gurgaon (Haryana)- 122002

Tel.: +91-124-4696300

Fax : +91-124-4696311

17" May, 2019
DEPL/CERC/2019-2020/01

To

The Secretary,

Central Electricity Regulatory Commission
3 rd & 4 th Floor, Chanderlok Building,
36, Janpath, New Delhi- 110001

Sub: Comments on Draft Central Electricity Regulatory Commission (Deviation
Settlement Mechanism and related matters) (Fifth Amendment) Regulations, 2019 -
reg.

Dear Sir,

We DANS Energy Pvt. Ltd., a hydro generating company having its project Jorethang Loop HEP in
Sikkim with an installed capacity of 96 MW (2x48MW) hereby summiting our comments on the
draft CERC Deviation Settlement Mechanism and related matters (Fifth Amendment) Regulations,
2019 for your kind consideration.

Enclosed with this letter.

Thanking you,

Yours Sincerely,

for DANS Energy Pvt. Ltd.

AY/R& :

Authorized Signatory

Registered Office
207, Chiranjeev Tower, 43 Nehru Place, New Delhi-110019

Corporate Identity No.
U72900DL2003PTC 119047
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